113 Written Answers CHAITRA 29,

THE DEPUTY MINISTER IN
THE MINISTRY OF STEEL AND
MINES (SHRI SUBODH HANSDA):
(a) A multi-instrument airborne geophy-
sical survey with the assistance of US AID
covering an area of 30,000 sq. km., form-
ing the Northern and Central part ot
the Aravalli belt of rocks, was carried
out between July, 1967 and May, 1968.
The south-ward extension of the Aravalli
group of rocks, inclusive of the areas
lying in Gujarat, wer:> turther surveyed
during 1971-72 by another multi-instru-
ment airborne geophysical survey  pro-
gramme carried out in collaboration with
B.R.G.M.|CyG.G., France.

(b) The airborne geophysical surveys
carried out with the assistance of US
AID formed part of a project called
“OPERATION HARD ROCK". The suc-
cessive phases of this project involved ex-
amination of targets on the ground
brought out by the airborne geophysical
surveys. This ground follow-up includes
geological, geophysical and gcochemical
surveys, followed by diomond core drill-
ing of promising targets, This aspect of
the work has been substantially complet-
ed for the area covered under ‘Operation
Hard Rock’ and the initial phase of re-
connaissance ground evaluation has been

taken up for the areas covered by French
surveys.

(c) Parts of Udaipur, Chittor, Bhilwara,
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Shortage of Road Rollers in Gujarat

7626. SHRI ARVIND M. PATEL:
Will the Minister of HEAVY INDUSTRY
be pleased to state:

(a) whether Gnjarat is facing an
acute shortage of road rollers, which is
affecting the construction programme of
the State; and
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(b) if so, the action taken by Govern-
ment in this matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY ' INDUSTRY
(SHRI SIDDHESHWAR  PRASAD):
(a) Like other states, due to present gap
between demand and availability.

(b) Priority  allocation to  scarcity-
affected states has been ordz=red. All steps
have been taken to step up manufacture
to a point as to completely satisfy de-
mand.

Allotment of Cars|Scooters to M.Ps.

7627. SHRI Cs K. JAFFER SHARIEF:
Will the Minister of HEAVY INDUSTRY
be pleased to state:

(a) the number of carsjscooters allotted’
to the Members of Parliament during the
last three years; and

(b) the criteria adopted for alloting a
car|scooter to a Member of Parliament,
along with the terms and conditions?

c) P . \ THE DEPUTY MINISTER IN THE
Pali, Ajmer, Jaipur. Sikar, Jhunjhunu, MINISTRY OF HEAVY INDUSTRY
Alwar, Nagaur, Tonk and Bundi districts (SHRI SIDDHESHWAR  PRASAD):
were covered under ‘Operation Hard  (a) The number of cars and scoofers
Rock’; fmd.. Udalpur.‘ Dungarpur, Bans-  allotted to the Membhers of Parliament
wara, Sirohi and Pali under the Franch  during the years 1970, 1971 and 1972 is
assisted surveys. given below:
CARS SCOOTERS
Fait (now Premier Ambassado
e s r  Total Vﬁs:}:i (;x;)cv:)' Lambretta Total
492 113 605 496 23 519

(b) Members of Parliament are ullotted
cars and scooters from the Central Gov-
ernment quota once in four years imme-
diately on receipt of their applications.
The vehicles are intended for their use in
connection with paiiiamentary work.
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Demonstration by Anandmarg Followers
before Indian Embassy in Philippines

7631. SHRI BHOGENDRA JHA: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether about 500 persons claiming
membership of the Anandmarz branch of
Philippines staged demonstration before
Indian Embassy in Manila on the i8th
March, 1973, alleging poisonin: ol their
leader, under trial on charges of murder
in Patna jail;

(b) whether the demonstrators de-
manded unconditional release «f the
accused, P. R. Sarkar, charged with mur-
der; and

(c) if so, the national composition of
the demonstrators, the hanl behind the
demonstration and Government’s reaction
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERMNAL AFFAIRS
(SHR1I SURENDRA PAL SINGH):
(a) to (c). A protest march was held in
Manila on the 18th of March, 1973 by
the members of the Ananda Marga Pra-
caraka Samgha in the Philippines. They
were mostly Philippins nationals and the
organisers claim that ubout 500 persons
participated in the march. They stated





